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Non-compliance ot the above directions or immediately proceeding on leave shall be viewed

Later
Principal District & Sessions Judge
Shahdara District, KKD Courts, Delhi.

Nao. l]2_1Aamn.mPTs+DKKr2022
Copy forwarded for inlorma!ion and necessary action to:

1. The Principal District & Sessions Judge (HO), Delhi.
2. The Admn. Ollicer {Judi.), Admn. 11, O/o Ld. Principal District & Sessions Judge (HO),

Dell
3. The Ollicer-ln-Charge. Administration Branch, Shahdara District, Karkardooma Court,

Delhi.
4, The Accounts Officer, Accounts Branch, Shahdara District, Karkardooma Court, Delhi.
5. Ollicers/Olficials concerned.
6. Dealing Ollicials Personal File/Leave/CR.
7. Dealing Official, "LAYERS" Seat, Administration Branch. Tis Hazari Courts, Delhi.
B. PS to the undersigned.
9., Webste Committee, Tis [32a6Courts/Katkardooma Courts, Delhi.

seriously and \he ollicial shall be liable for suitable disc1phnary action.at'ts
(SHALINDER KAUR)

Prmcipal Dislricl & Sessions Judge
Shahdara District, KKD Courts, Delhi.
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